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Passenger Train from Jalarpet to 
AHeouun

312. SHRI C. N. VISVANATHAN: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government are aware 
of the need for a passenger train from 
Jalarpet to Arkonam so as to cater to 
the needs of college students and other 
passengers and to link two big junc-
tions; and

(b) if so, the particulars of action 
taken or proposed to be taken in this 
regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) and (b). 
Introduction of a passenger train bet-
ween Jolarpettai and Arakkonam has 
not been found feasible due to paucity 
of resources by way of Coaching stock 
and locomotives.

(b) 3 pairs of Passenger trains and
1 pair of Express trains running on 
Katpadi-Thiruvannamalai section serve 
the needs of passengers adequately.

(c) Does not arise.
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Resumption of Jalaipet-Bangalore 
Passenger Train

313. SHRI C. N. VISVANATHAN: 
Will the Minister of RAILWAYS be 
pieased to state:

(a) whether the Jalarpet-Bangalore 
passenger train which was stopped 
before emergency during Railway 
strike is proposed to be resumed;

(b) whether Government propose to 
improve Katpadi-Thiruvannamalai pas-
senger service so as to serve a greater 
number of passengers; and

(c) if so, the particulars of action 
taken or proposed to be taken indicat-
ing the time bound programmes?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) 313/314 
Jolarpettai-Bangalore Passenger train 
which was cancelled during coal short-
age and Railway strike has since been 
restored.
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